
(b) if not, whothor Government would 
consider introduciul Vayudoot Service for 
Cuddalole coDnecting Madra. and Tirucbi 1 

THB MINISTER OF STATE OF THB 
MINISrll Y OF CI VIL AVIATION· (SHRI 
JAGDISH TYTLER): (a> No, Sir. 

(b) Cuddalore is clole to Pondicberry 
where Vayudoot services are proposed to be 
provided during tbe currcnt plan period, 
subject to development of tbe airport aDd 
availability of other infrastructure. 

lacrease 10 rate of RellDbursemeat AmouDt for 
MalDteoaDce of National Higb".y Urbaa 

Links 

2628. SHRI V. SOBHANAD~EESWARA 
RAO: Will the Minister of \SURPACB 
TRANSPOR T be pleased to state : 

(8) whether the Eight Finance Commi-
ssion recommended in 1984, a rate of Rs. 
23,500/- per Kilometre per year for main-
tenance of double lane (bJack top roads) in 
respect of National Highway Urban Links in 
the cities and municipalities ; 

(b) whether Union Government are 
reimbursio8 at the rate of Rs. 8,000/ .. per 
Kilometre per year due to which State 
Government could not maintain these u·rban 
liots in proper condition ; and 

(c) jf so. ,,·bethel 'Oovernment propose 
to increase the rate of the amount as per 
Biaht Finance Commission recommendation. 
for proper maiDtenance of these roads? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJSSa PILOT): <a> No. Sir. 

(b) and (0) Yes Sir. but any extra expen-
diture beyond Rs. 8000/. per Kilometre per 
,oar reimbursed by the Government of India 
it required to be borne by the State GoverD-
ments themselves in terms of tho National 
Hiahway Urban Link Aareements entered 
1010 between the State Goveromenta aDd the 
GoveromCllt of India. 

Coutructloa or Road rrom 08&01e to 
ltatlaada uadtr later-State or £eon_Ie 

Jmportaaee Loaa AsslstaDee Sdleme. 

2629. SHRI V. SOBHANADREESWAIlA 
RAO: Will tile Minister of SURFACB 
TRANSPORT be pleased to state : 

(a) whetber the Standin8 Committee .t 
up by Southern Rural Council bas rceo. 
mmended that the development of second 
section of the road i.e from Ongolo to 
Kakinada at an estimated cost of Rs. 115 
crores may be taken up as first priority ; 

(b) whether the Andbra Pradesh Govorn-
ment has requested Union Government to 
take up the second section of the road under 
Rood/Bridge works of Inter-State or Econo. 
mic Importance loan aaistance scbeme and 
partly UDder State plan and non-plan; and 

(c) if 10. tbe reaction of Government 
thereto? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): <a> and (b) Y., 
Sjr. 

(c) It is not possible to take up worka 
of this magnitude under the programmo of 
Inter .. State or Economic Importance. 

Aadbra Pradesh Proposal for • toeal 
AmeadmeDt to SectJoa 38 of Motor 

Vebicles Act 

2630. SHRI V .. SOBHANADREBSWAllA 
RAO: Will the Minister of SURFACB 
TRANSPORT be pleased to state: 

(a) whether tbe Government of Andhra 
Pradesh bas proposed for a local amendment 
to Section 38 of the Motor VebicJes Act to 
enable the State Government to entrust till 
function of· iss uc of fitness certificate for 
motor vebicles to well establisbed and reliabl. 
workshop cum-aaraaca in addition to Motor 
Vehicle Inspector. to miDimiae corruptioQ 
IDd red.tapilm. IOd 




